IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDEQABAD BENC H

AT HYDERABAD

0.A.No.786/97 ) Date of Order: 27.6.97
BETWEEN:

G.V.Venkateswarlu .. Applicant.

AND -

1. The Chief Fostmaster-General,
A.P.Circle (Rep. Union of 1India),
Hyderabad,

2. The Postmaster-General,
A,P.Northern Reglon,
Visakhapatnam,

3. The Supdt. of POs,
Amagapuram, .. Respondents,

Counsel for the Applicant .+ Mr,.C,Suryanarayana

Counsel for the Respondents +» Mr,N,R.Devraj

CORAM 3

HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN, )

HON'BLE SHRI &.M.SIVA DAS : REMBER (JUDL,)

JUDGE

(<
;m

N T
X Oral order as per Hon'ble Shri R,Rangarajan, Member (Admn.,) X

Y- -

Heard Mr.C.Suarayanarayana, learned counsel for the
applicant and Mr.N.R.Devraj, learned standing counsel for the

respondents.,

2, The applicant was appointed provisionally as EDBPM,

Podagatlapalli B,0, w.e,.f. 29,12,.93 against the vacancy of
uﬂ¢o£a3

regular incumbent hassing been put off from duty on the basis

of the disciplinary proceedings dnitiated against the regular

incumbent., It is stated that the regular incumbent was reinstate
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and the applicant was discharged from service on 27;1.97.

The applicant now submits that he hanserved in the provisional
apacity as EDBPM for morethan 3 years, Hencé relying on the
DG P&T letter No. 43-4/77-Pen dt. 18.5.79 (A-4) the applicant
submits that his name should be included in the waiting list

of ED Agents discharggﬁé from service prescribed in DG PAT

letter No. 43-4/77-Pen, dt., 23,2.79. The applicant has submitted

a representation dt. 4.2.97 (A-1l) and also another representatio

dt. 1.5.97 (A=3) for the above reliefé.

3. This OA is filed praying for a direction to the
respondents to prepare the waiting list of displaced ED Agents
in Amalapuram division and appoint them in the order of
seniority as ED Agents as and when vacancies arise including
fof the post of EDBPM Rajavaram A/W Atreyapuram S.0. and to
appoint the applicant to that post i{if he is senior in the
waiting list of diéplaced ED Agents.
4, The learned counsel for the respondents submitted that
o Ml Cand, Ay nwlkosr Huale h
aG heLPas(putin morethan 3 years of; EDBPM{he comes under the
perview of the Annegure-é letter, Hence he submitted that a
direction to follow the letter Annexure-4 in the<%ig;§ of the

applicant and put him on the waiting listawnabzubt PLINE

5. The learned counsel for the applicant submitted that

for that post if he is senior.

Qpctiminnl,
6. It is not necessary for us to saytyhether he is
senior-most and should be appointed for the said post. It
is for the respondents to enlist him in the waiting list

and appoint him in his turn under the existing rules.

B
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7. In the result, the respondents are directed to include
the name of the applicant in the waiting list of ED Agents
discharged from the services in the division as prescribed
in DG P&T letter No. 43-4/77-Pen, dt. 23,2,79 and appoint

him in his turn in accordance with the rules,
8. The OA is ordered accordingly. No costs,

“A.M. SIVA DAS ) ( R.RANGARAJAN )
Member (Judl,) Member (Admn,)

Dated: 27th June, 1997

(Dictated in Open Court ) Aﬁl —-”:77rﬂ
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Copy to:-
A.P.Circle(Rep. Union of Indiw
N

1.

3 O

N - w
.

.

a,

The Chief postmaster General,
Hyd.

The Postmaster General, A,.P.Northern Region, Vi?akhapatnamfﬂ
The Supdt of Post Offices,Amalapuram. : ﬁ
One copy to Sri. C.Suryanarayana, advocate, CAT, Hyd. !

One copy to Sri. N.R.Devaraf, Sr. CGSH, CAT, Hyd.
o

One copy to Deputy Registrar(A), CAT, Hyd,
|

One spare CODYV.
|

Ram/-
I
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